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 F.No. 012-025/NCLAT/CHN BEN/2025                    Dated: 17th Oct 2025  

  

N O T I C E  
  

   Please take notice that the next date of hearing in the following matters in Chennai 

Bench is 07.11.2025 

S.No  Case No.  Name of the Parties  Counsel for 

Appellants  
Counsel for 

Respondents  

1.  Comp App (AT) (CH) 

No. 23/2025  

For Stay  

IA No. 361/2025 

Ranga Raju Kosuri & 

Anr.  

Vs  

Paradise Ventures Pvt 

Ltd & 10 Ors  
WITH 

Ms. Madhavilatha 

Lokireddy 
Ms. S Kavitha Rani, 

PCS R1-R4  

Ms. Indraganti Madhu 

Sarma- R6 R7 R10 

R11 

2.  Comp App (AT) (CH) 

No. 40/2025  

For Stay  

IA No. 522/2025  

For Exemption  

IA No. 524/2025  

For Additional Docs.  

IA No. 525/2025 

 

Krishna Reddy  

Vs  

Ranga Raju Kosuri & 

11 Ors 

Mr. CA V Venkata 

Sivakumar 
 

3.  Comp App (AT) (CH) 

No. 35/2025  
For Stay  

IA No. 497/2025 

 

Krishna Reddy  

Vs  
Ranga Raju Kosuri & 

11 Ors. 

Mr. CA V Venkata 

Sivakumar  
 

        
     By order of Hon’ble Member (Judicial)   

                                                                                                                                                     Chennai Bench  
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